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the Ministry of Law and Justice , Government of India in the Gazette of India on the 25

Health Department

Notification

The 29" December 2023
No.. 12/F.-Misc-08-93/2023-1791(2)—In exercise of the power conferred by
Section 3(2C) of the Medical Termination of Pregnancy (Amendment) Act 2021 issued by

th

March 2021, every State Government or Union Territory , as the case may be , shall , by
notification in the Official Gazette, constitute a Board to be called a Medical Board for the
purposes of this Act to exercise such powers and functions as may be prescribed by rules
made under this Act. Accordingly, in supersession of all previous notification and orders so
far it relates to the subject in this regard,the Governor is hereby pleased to nominate the
following persons as member of the Medical Board for the purpose of Medical Termination

of Pregnancy Act.
S1 o e S1 | Name of Medical Board Member , Designation &
Institution c v
No No Specialization
1 Jawahar Lal Nehru 1 | Dr. Uday Narayan Singh, Superintendent
Medical College, 2 | Dr. Sachin Kumar Singh, HOD, Radiologist
Bhagalpur 3 | Dr. Anupama Sinha, HOD, Obstetrics & Gynaecology
4 | Dr. Rajiv Ranjan, Senior Resident, Paediatrician
2 Darbhanga Medical 1 | Dr. Alka Jha, Superintendent
College & Hospital, 2 | Dr. Isfaan Ahmad, Assistant Professor, Radiologist
Darbhanga 3 | Dr. Pooja Seth, Assistant Professor, Obstetrics &
Gynaecology
4 | Dr. Amit Kumar, Assistant Professor, Paediatrician
3 Anugrah Narayan 1 | Dr. Prof. Shree Prakash Singh, Superintendent
Magadh Medical 2 | Dr. Dhananjay Kumar, HOD, Radiologist
College, Gaya 3 | Dr. Lata Shukla, HOD, Obstetrics & Gynaecology
4 | Dr. B. B. Singh, HOD, Paediatrician
4 Sri Krishna Medical 1 | Dr. Deepak Kumar, Superintendent
College, Muzaffarpur 2 | Dr. Rohit Kumar, Senior Resident, Radiologist
3 | Dr. Preeti Singh, Assistant Professor, Obstetrics &
Gynaecology
4 | Dr.J. P. Mandal , Assistant Professor, Paediatrician
5 Bhagwan Mahavir Dr. Arun Kumar Singh, Superintendent
Institute of Medical Dr. Niru Singh Janeshwar, Senior Resident,
Sciences, Pavapuri Radiologist
(Nalanda) 3 | Dr. Nita Sharma, Senior Medical officer, Obstetrics &
Gynaecology
4 | Dr. Dhiraj Kumar, Assistant Professor, Paediatrician
6 Sadar Hospital 1 | Dr. Rajesh Ranjan Chaudhary, Deputy Superintendent
(Guru Gobind Singh
Hospital ), Patna 2 | Dr. Kiran Kumari, Medical Officer, Radiologist
3 | Dr. Mehar Afshan Mehndi, Senior Medical Officer,
Obstetrics & Gynaecology
4 | Dr. Uma Shankar Singh, Senior Medical Officer,

Paediatrician
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S1 o SI | Name of Medical Board Member , Designation &
Institution c g e
No No Specialization
7 | Patna Medical College 1 | Dr. A K Jha, Deputy Superintendent
Hospital, Patna 2 | Dr. Vijay Kumar, Professor, Radiologist
3 | Dr. Geeta Sinha, HOD, Obstetrics & Gynaecology
4 | Dr. Bhupendra Narayan, HOD, Paediatrician
8 Nalanda Medical 1 | Dr. Nutan Narayan, Assistant Professor, Obstetrics &
College Hospital, Patna Gynaecology
2 | Dr. Vinay Kumar, Assistant Professor, Paediatrician
3 | Dr. Pranav Kumar, Assistant Professor, Radiologist
4 | Dr. Ritu Kumari, Medical Officer, Obstetrics &
Gynaecology
9 | Govt Medical College 1 | Dr. Varun Kumar Thakur, Superintendent
&Hospital , Purnea 2 | Dr. Jan Mehta, Senior Resident, Radiologist
3 | Dr. Richa Jha, Assistant Professor, Obstetrics &
Gynaecology
4 | Dr. Prem Prakash, Assistant Professor, Paediatrician
10 | Government Medical 1 | Dr. Rajesh Kumar, Deputy Superintendent /
College and Hospital, Superintendent
Bettiah 2 | Dr. Priyank Barnwal, Senior Resident, Radiologist
3 | Assistant Professor, Obstetrics & Gynaecology
4 | Dr. Kumar Saurabh, Assistant Professor, Paediatrician
11 | Sadar Hospital, Saran 1 | Dr. Ratneshwar Prasad Singh, CDO
2 | Dr. Anil Kumar Pandey, Senior Medical Officer,
Radiologist
3 | Dr. Akriti Prasad , Senior Medical Officer, Obstetrics
& Gynaecology
4 | Dr. Brajesh Kumar, Senior Medical Officer,
Paediatrician
12 Sadar Hospital, 1 | Dr. Ashok Kumar, Civil Surgeon
Sheikhpura 2 | Dr. Pawan Kumar, Senior Medical Officer ,
Radiologist
3 | Dr. Sunita Kumari, CDO ,Obstetrics & Gynaecology
4 | Dr. Sajid Hussain, District Immunization Officer
5 | Dr. Satish Chandra Bose, Senior Medical Officer,
Paediatrician
13 Sadar Hospital, 1 | Dr. Shailendra Kr. Jha, Civil Surgeon
Sheohar 2 | Dr. Anjana Prasad , Medical Officer , Obstetrics &
Gynaecology
3 | Dr. Dilip Kumar, Senior Medical Officer,
Paediatrician
4 | Dr. Deepak Kumar, Senior Medical Officer,
Radiologist
14 | Sadar Hospital , Banka 1 | Dr Lakshman Pandit, Deputy Superintendent
2 | Dr. Shailendra Kumar, Medical Officer, Radiologist
3 | Dr. Rashmi Sinha, Senior Medical Officer, Obstetrics

& Gynaecology

Dr. Kumar Amish, Medical Officer, Paediatrician
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S1 o S1 | Name of Medical Board Member , Designation &
Institution c g e
No No Specialization
15 Sadar Hospital, 1 | Dr. B. K. Sharma, Deputy Superintendent
Begusarai 2 | Dr. Punam Kumari , Medical Officer, Radiologist
3 | Dr. Prachi, Senior Medical Officer, Obstetrics &
Gynaecology
4 | Dr. Pravin, Senior Medical Officer, Paediatrician
16 Sadar Hospital , 1 | Dr. Anjana Kumari, Additional Chief Medical Officer
Bhagalpur 2 | Dr. Piyush Kumar, Senior Medical Officer ,
Radiologist
3 | Dr. Rashmi Kumari, Senior Medical Officer,
Obstetrics & Gynaecology
4 | Dr. P. K. Yadav, Senior Medical Officer, Paediatrician
17 Sadar Hospital , 1 | Dr. Kumkum, Deputy Superintendent
Nalanda 2 | Dr. Gitanjali, Senior Medical Officer, Radiologist
3 | Dr. Anupama Kumari, Senior Medical Officer,
Obstetrics & Gynaecology
4 | Dr. Anjay Kumar, Senior Medical Officer,
Paediatrician
5 | Dr. Prasant Kumar, Medical Officer, Anaesthetist
18 | Sadar Hospital, Jamui 1 | Dr. Arvind, Additional Chief Medical Officer
2 | Dr. Namrata Sinha, Senior Medical Officer,
Radiologist
3 | Dr. Shweta Singh, Consultant, Obstetrics &
Gynaecology
4 | Dr. Amit Ranjan, Medical Officer, Paediatrician

It is to be mentioned that in districts where Medical Board formation is not possible
in Sadar Hospital due to non-availability of either Gynaecologist ,Radiologistor
Paediatrician , the institution is tagged with nearest Medical College & Hospital with
existing Medical Board , as mentioned below for the purpose of Medical Termination of

Pregnancy Act .
S1 No. District / Institution Reason for Non- | Medical College & Hospital
formation of with existing Medical Board
Medical Board to take up cases as per MTP
Amendment Act & Rules
2021
1 Sadar Hospital, Araria Radiologist GMCH , Purnea
2 Sadar Hospital, Arwal Radiologist ANMCH , Gaya
3 Sfjrraﬁgsbp;t;l’ Radiologist ANMCH , Gaya
4 Sadar Hospital, Bhojpur Radiologist PMCH , Patna
5 Sadar Hospital, Buxar Radiologist PMCH , Patna
6 Sadar Hospital, East Radiologist GMCH , Bettiah
Champaran
7 Sadar Hospital, Gaya Radiologist ANMCH , Gaya
8 Sadar Hosp 1jca1, Radiologist GMCH , Bettiah
Gopalganj
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S1 No. District / Institution Reason for Non- | Medical College & Hospital
formation of with existing Medical Board
Medical Board to take up cases as per MTP
Amendment Act & Rules
2021
Sadar Hospital, . )
9 Tehanabad Radiologist ANMCH , Gaya
10 Sadar Hospital, Kaimur Radiologist NMCH , Patna
11 Sadar Hospital, Katihar Radiologist GMCH, Purnea
12 Sadar Hospital, Khagaria Radiologist JLNMCH , Bhagalpur
13 Sad?r Hosp lt.a L Radiologist GMCH, Purnea
Kishanganj
Sadar Hospital, . . .
14 I akhisarai Radiologist VIMS,Pawapuri ( Nalanda)
Sadar Hospital, . .
15 Madhepura Radiologist GMCH , Purnea
Sadar Hospital, . .
16 Madhubani Radiologist DMCH , Darbhanga
17 Sadar Hospital, Munger Radiologist JLNMCH , Bhagalpur
18 Sadar Hospital, Nawada Radiologist ANMCH , Gaya
19 Sadar Hospital, Rohtas Radiologist NMCH , Patna
20 Sadar Hospital, Saharsa Radiologist DMCH , Darbhanga
21 Sadar Hospltal, Radiologist DMCH , Darbhanga
Samastipur
22 Sadar Hospital, Sitamarhi Radiologist SKMCH, Muzaffarpur
23 Sadar Hospital, Siwan Radiologist SKMCH, Muzaffarpur
24 Sadar Hospital, Supaul Obstetrics & DMCH , Darbhanga
Gynaecologist
25 Sadar Hospital, Vaishali Radiologist NMCH, Patna
Sadar Hospital, . )
26 Muzaffarpur Radiologist SKMCH, Muzaffarpur

It is to be mentioned that if any vacancy occurs in the office of a member, it shall be
filled by making fresh appointment from existing faculty / Medical Officers by the Facility
In—Charge (Civil Surgeons /Suprintendent) of the respective facilities where the MTP
Medical boards are formed.

It is to be mentioned that in districts where Medical Board is already formed in Sadar
Hospital & Medical College, and the position of either Gynaecologist, Paediatrician or
Radiologist falls vacant due transfer/retirement /any other reason, along with there is a
considerable delay in fresh appointment to replace the vacant position or the fresh
appointment is not made at all for a long time. In such a situation, the Sadar Hospital or
Medical College is tagged with nearest Medical College with existing Medical Board, as
mentioned below for the purpose of Medical Termination of Pregnancy Act, as per below
mentioned details :

Medical College with existing Medical
Board to take up cases as per MTP
Amendment Act & Rules 2021

S1

No District / Name of Institution

1 | Jawahar Lal Nehru Medical College,
Bhagalpur

Govt Medical College & Hospital,
Purnea
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S| Medical College with existing Medical
No. District / Name of Institution Board to take up cases as per MTP
Amendment Act & Rules 2021
2 | Darbhanga Medical College & Hospital, | Sri Krishna Medical College,
Darbhanga Muzaffarpur
3 | Anugrah Narayan Magadh Medical Patna Medical College Hospital, Patna
College, Gaya
4 | Sri Krishna Medical College, Darbhanga Medical College & Hospital,
Muzaffarpur Darbhanga
5 | Bhagwan Mahavir Institute of Medical Nalanda Medical College Hospital,
Sciences, Pavapuri (Nalanda) Patna
6 | Sadar Hospital (Guru Gobind Singh Patna Medical College Hospital, Patna
Hospital), Patna
7 | Patna Medical College Hospital, Patna Nalanda Medical College Hospital,
Patna
8 | Nalanda Medical College Hospital, Patna | Patna Medical College Hospital, Patna
9 | Govt Medical College &Hospital, Purnea | Jawahar Lal Nehru Medical College,
Bhagalpur
10 | Government Medical College and Sri Krishna Medical College,
Hospital, Bettiah Muzaffarpur
11 | Sadar Hospital, Saran Nalanda Medical College Hospital,
Patna
12 | Sadar Hospital, Sheikhpura Bhagwan Mahavir Institute of Medical
Sciences, Pavapuri (Nalanda)
13 | Sadar Hospital, Sheohar Sri Krishna Medical College,
Muzaffarpur
14 | Sadar Hospital , Banka Jawahar Lal Nehru Medical College,
Bhagalpur
15 | Sadar Hospital , Begusarai Patna Medical College Hospital, Patna
16 | Sadar Hospital , Bhagalpur Jawahar Lal Nehru Medical College,
Bhagalpur
17 | Sadar Hospital , Nalanda Bhagwan Mabhavir Institute of Medical
Sciences, Pavapuri (Nalanda)
18 | Sadar Hospital, Jamui Jawahar Lal Nehru Medical College,
Bhagalpur

The Powers and Functions of the Medical Board as enshrined in Rule 3A of the Medical
Termination of Pregnancy (Amendment) Rules, 2021 are as follows:

Powers — [Under Rule 3A (a)]

6))] to allow or deny termination of pregnancy beyond twenty-four weeks of
gestation period under sub-section(2B) of the said section only after due
consideration and ensuring that the procedure would be safe for the woman at
the gestation age and whether the foetal malformation has substantial risk of it
bieng incompatible with life or if the child is born it may suffer from such
physical or mental abnormalities to be seriously handicapped.

(i1) co-opt other specialists in the Board and ask for any additional investigations if
required, for deciding on the termination of pregnancy

Functions — [Under Rule 3A (b)]

(1) to examine the woman and her reports, who may approach for medical

termination of pregnancy under sub-section (2B) of section 3;
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(i1) provide the opinion of Medical Board in Form D with regard to the termination
of pregnancy or rejection of request for termination within three days of
receiving the request for medical termination of pregnancy under sub-section
(2B) of Section 3

(iii)  to ensure that the termination procedure , when advised by the Medical Board, is
carried out with all safety precautions along with appropriate counselling within
five days of the receipt of the request for medical for medical termination of
pregnancy under sub-section (2B) of section 3
Pursuant to the provisions of the Medical Termination of Pregnancy

(Amendment) Act. 2021 ,the State Government have been pleased to notify the updated
formats, i.e. Form-I, Form-II and Form-III (Copies enclosed) for the documentation of MTP
as per the mandate of Law.
This Notification will come into force from the date of its publication in the Bihar
Gazette.
The propasal has the approval of the competent authority.

BY ORDER,
AANAND PRAKASH,
Officer on Special Duty.
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FORM |

RMP Opinion Form
(For gestation age upto twenty weeks)

[See Regulation 3]

(Name and qualifications of the Registered Medical Practitioner in block letters)

(Full address of the Registered Medical Practitioner)

hereby certify that | am of opinion, formed in good faith, that it is necessary to terminate the
pregnancy of

(Full name of pregnant woman in block letters)
resident of

(Full address of pregnant woman in block letters)
for the reasons given below*.

| hereby give intimation that | terminated the pregnancy of the woman referred to above who bears
the Serial No. in the Admission Register of the hospital/approved place.

Place:
Date:

Signature of the Registered Medical Practitioner

*of the reasons specified items (a) to (e) write the one which is appropriate:

a. in order to save the life of the pregnant women,
b. in order to prevent grave injury to the physical and mental health of the pregnant woman,
o in view of the substantial risk that if the child was born it would suffer from such physical
or mental abnormalities as to be seriously handicapped,
d. as the pregnancy is alleged by pregnant woman to have been caused by rape,
e. as the pregnancy has occurred as a result of failure of any contraceptive device or methods

used by a woman or her partner for the purpose of limiting the number of children or
preventing pregnancy.

Note: Account may be taken of the pregnant woman’s actual or reasonably foreseeable environment
in determining whether the continuance of her pregnancy would involve a grave injury to her physical
or mental health.

Place:

Date: Signature of the Registered Medical Practitioner
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FORM II

[ Refer Regulation 4(5) ]
Month & Year: ....ccccevivnvvienneennn

1. Name of the State:
2. Name of Hospital/approved place:

3. Duration of pregnancy: (Give total number only under each sub-head)
(a) Upto 9 weeks (Medical Methods of Abortion Only):

(b) Upto 12 weeks (Surgical Methods of Abortion Only):

(c) Between 12-20 weeks:

(d) Between 20 -24 weeks:

(e) Beyond 24 weeks:

4, Religion of woman: (Give total number under each sub-head)
(a) Hindu:

(b) Muslim:

(c) Christian:

(d) Others:

5. Termination with acceptance of contraception: (Give total number under each sub-head)
(a) Sterilization:

(b) IUCD:

(c) OCP/Injectable Contraceptive:

(d) Others:

6. Reasons for termination: (Give total number under each sub-head)

A. Up to 20 weeks of gestation

(a) Danger to the life of the pregnant woman:

(b) Grave injury to the physical and mental health of the pregnant woman:

(c) Pregnancy caused by rape:

(d) Substantial risk that if the child was born, it would suffer from such physical or mental
abnormalities as to be seriously handicapped:

(e) Failure of any contraceptive device or method:

B. Between 20-24 weeks of gestation

(a) Survivors of Sexual Assault/Rape/Incest:

(b) Minors:

(c) Change of marital status during the ongoing pregnancy (widowhood and divorce):

(d) Women with physical disabilities [major disability as per criteria laid down under the Rights of
Persons with Disabilities Act, 2016 (49 of 2016)]:

(e) Mentally ill women including mental retardation:

(f) The foetal malformation that has substantial risk of being incompatible with life or if the child is
born it may suffer from such physical or mental abnormalities to be seriously handicapped:

(g) Women with pregnancy in humanitarian settings or disasters or emergency situations as declared
by Government:

C. Beyond 24 weeks of gestation
(a) The foetal malformation that has substantial risk of being incompatible with life or if the child is
born it may suffer from such physical or mental abnormalities to be seriously handicapped:

Signature of the Officer In-charge with Date
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